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FORM B
PUBLIC ANNOUNCEMENT
(Regulsion 12 of he Insadvancy and Bankrupliy Boand of India (Liquidsion Procass) Reguitions, 2016)

OR THE ATTENTION OF THE S '”l",t-'

ARPITA FILAMENTS PRIV TED

. | Nama of corporate dabilor Mfs ﬁeﬂFITA FILAMENTS PRIVATE I.IHITEB
.| Date of incorparation of carporate deblor | 2400372009

. | Auhodty under which coeporate deblor | ROC Ahmedabad

&8 incorporated f registered
4. | Comorate Kenlily No. / Limiled Liabiiy | U17120G.J2009PTCES56411
Menlification Na. of corporate debbor

3Ky . PARTICULARS : umu.s
1

2

4

3. | Address of the registerad office 473310, HK, STREET, BEGAMPLIRA,
-and principal office {if any} of - ZAMPA BAZAR, SURAT, GUJARAT, INDIA-
porporale debtor 395003,
8. | Dale of doswre of Insohency 251042023 ,
Rosolufion Pracass {order recaivad on 28/1002023)
7. | Liquida$ion commencamend date of 251 V2023
“carporaie deblar {ordar received on 28/10/2023)

4. | Name and registration number of Mr. Pragnesh Mahsndeatival Jagashesh
the insolvency professional acmg Ragri. Ne:

s liquidatar IBBYIFA-DO11IP- -P022192020-2021113456
9, | Address and e-mall of the liguidasor, Ardress: Ofice 302, 3" Floor, Viaymagar, Gale
| 83 registered withthe Board No.+1, Majura Gate, Ring Road, SIDS Hosphl,

-Stiral- 385001, Email: jagasheth@qmsall. com
10 Addrass and &-mail o be wsad for  Addrass: Office 302, 3™ Flocr, Jagasheth
carmaspandance with the liquidator &Co., Nimen Bhawan, Vigynagar, Gaba No.
1, Majura Gals; Ring Road, SIDS Hospitsl,
Surat- 385001, Emait figuidaton apizi@gmel com
11.| Last dale for submission of clalms: 241172023 _
Hotice I hereby given that the Mational Company Law Tibunal, Ahmedsbad has ordered the
amemencement of iquiation of the Arplta Filaments Private Limited on 2510/2023,
'lhastahdhdhanfhpﬂaﬂlmaﬂs Private Limited ara mrdrrmdmhaﬁmtﬁardams
with proafonor bedare 241112023, lDﬂleiq.ndabratireaddmss wﬁamdagamsmemfh i0.

The frsancial crediiors shall submit thelr ciaims. with peoof by eleciroric means only. All othar
cridilers tay submit e claims with the prool inmm.bypnslmbymmdcmmm
Submissionof falseor MBaﬁugpmfafdms shallattract pem‘aiiea

in tass & stakehakder does mod submit ils clains duing the Bquidation procass, the claims
submitled by such a slakehaider during the: corporate insoivency resalulion process under the
Insobvencyand Bankruplcy Board of India {lrnsotvency Resolifian Procass for Corparala Persans)
Regudations, 2016, sharl be deemed fo b submitied under section 38,

Submissian of false or misleading proof of dlims shall atiract panaiiias,
br. Pragnesh Mahendrabhal Jagasheth
: Liquidtator, in B msatter of Aepita Filaments Privals Lid,

Regn.No: IBEWPA-DI11P- POZ219/2020-2021/13456

Date: 31110/2023
_ AFANg. AAY 3456/02I050324105527 Valid ill 053124

‘Place: Almedabad
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TUESDAY, OCTOBER 31, 2023

FINANCIAL EXPRESS

PUBLIC NOTICE

TO WHOMSOEVER IT MAY COMNCERMN
Thig = 0 inform the General Public that following share carthicale of
AMBUJA CEMENTS LIMITED office at Adanl Corporate House,
Shantigram Mear Vaishnav Dewi Circle 5. G. Highway, Khodiyar,

Ahmedabad, Gujaral 183421 registerad in the name of the
RAMILABEN J PATEL (DECEASED ON 18/05/2015) & BHRUGESH
JANAKRAY PATEL following ahares have baan lost by tham

Faolio Mo, Of Cartificate | Dstinctive Mos | Distinetive Nos |
__MNo. |SecuritmsMerd| WNo | from | T |
R21 314 1000 16456 20329041 20330040

500 16456 | 910831450 | 910831949

TI‘H’: F"uhllt -in‘- riara by E:h.|1|-i||"-!|r! nga II':1 purchasing or dealing i any Wiy
wilh i above rélérmed share cartificalés

Any parson who has any claim in nedpec] of ha sald share certifcabe’s showld
indge such ciaim with the Company or iis Registrar and Transfer Aganis LIMK
INTIME INDLA PYT LTD 247 Park. C-101, 1at floor, LB S, Marg, Vikhrall (W]
Mumbai-400083 TEL: 022 4801868270 within 15 days of publication of this
nofice after which no clagm will be antartained and the Company shall proceed
i issue Duplicate Share Cerificatel/s
Place : Ahmedabad

Date : 28-10-2023

[ﬂ |DE] Bank Lid,

IDB| BANK Guruprasa

AT T L] Godhira- Bin <3890

(Mame of Legal Claimant)
Bhrugesh Janakray Patel

zodhra Branch
fra F'.:;-al:l LEC Marg,

Appendix-IV[Rule-B(1)] - POSSESSION H[}TIEE {F-i‘n' Immovable Propearty)
Whereas, The undersigned being the authorized officer of the IDBI Bank Limited
(IDBIl), Siddhanath Road Branch, Vadodara under the Securitization and
Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002
and in exercise of powers conferred under Section 13(12) read with rule 3 of the
Securily Interest (Enforcement) Rules, 2002 issusd a Demand Motice Dated
05.10.2023 calling upon the M's. Patanjali Chikitsalaya (Borrower) and Mrs.
Sonalben Dharmendrakumar Soni (Guarantor & Mortgagor), 1o repay the
amount mentioned in the notice baing Rs. 26,18,647.69 (Rupees Twenty Six Lakh
Eighteen Thousand Six Hundred Fourth Seven & Paisa Sixty Nine Only) with
further interest from mentioned in the nofice and incidental expenses, costs
thereon, within 60 days from the date of receipt of the said Nabce.
The Bormowen'Co. BomowenGuarantor & Mortgagor having failed to repay the
amount, notice is heraby given 1o the borrower and the public in general that the
undersigned has taken Symbolic Possession of the properly described herain
below in exercise of powers conferred on him under Sub-Section {4) of Section 13
of &ct read with rule B of the security interest Enforcement Rules 2002 on this 26th
day of October of the year 2023
The barrower in particular and the public in general is heraby cautioned nof to deal
with the property and any dealings with the property will be subject to the charge of
the IDBI Bank Limited (IDBI), Godhra Branch, for an amount Bs. 26,18,647.69
(Rupees Twenty Six Lakh Eighteen Thousand Six Hundred Fourth Seven &
Paisa Sixty Nine Only) with further interest from 01.08.2023 as mentioned in the
nobice and incidental expenses, costs harean. (Amount deposited after issuing of
Demand Motice LifSection 13{2) has bean given affect)
“The Borrower's attention is invited 1o provision of sub-section (8) of section 13 of
thiz Acd, in respect of time avadabla, to redeem the secured assels.”
Description of the Immovable Property

All that piece and parcel of immovable Property situated at Godhra City T. F. 1,
F.P.No. 8, Total plot area ; 37.0684 Sq. Mirs. Paiki, G.F. South Side Shop, Built up
area ; 16.80 5q. Mirs. (202.36 5q. Ft.) with undivided share of 3.00 Sg. Mtrs_, Muni
House Nod/ZT21GN , Opp. Dr. A P. Pandya Hospital, Kalal Darwaja, Godhra, Dist.
Panchmahal in the State of Gujarat. Bounded: East ; Road, Wesl: Remaining
Land of Same Lat Mo, Morth: Common Land with adjoining Shop.. South
Remaining Land of Same Lat Mo,

Together with all and singular the struciures and ersctions thereon, both present
and future,

Date: 26.10.2023

Sd! Authorised Officer, IDBI Bank Ltd.

- Place: Godhra

FORM B
PUBLIC ANNOUNCEMENT

Sila Complex, 194, DBZ Scuth, Opp. Shivaji Public Garden,
Gandhidkam (Kuch), Gujarat

Tel I Fax - 0333623945, E-mail - g¥19@indianbank couin
CORRIGENDUM FOR CHANGE IN DATE OF SALE NOTICE
Please Refer to the Sale Nofice Advertisement Publizshed in this newspaper an
18.10.2023 in Financial Express. For the public in general and in particular to
the Borrower (5) and Guarantor () for Sale of immavable property of following
borrowers in table bedow. The Public in General is hereby notified that the Date
of Sale has been Changed from 04.11.2023 to 10.11.2023. All the other Details,
termsand conditions will remain the same.

TR E a Indian Bank

(Reguiaion 12 of the Insohancy and Bankrupley Boand of india (Liquidafon Process) Regulsiions, 2016

K N U x JLDERS U
L i B Ll oy i [ ]

L PARTICULARS DETAILS

1. | Nama of corporaba dabior Mis ARPITA FILAMENTS PRIVATE LIMITED
2. | Date of meorparation of corporate deblor | 240032009

1. | Aufhceity under which corparate debior | ROC Ahmadabsd

i incorparated | regstened
4. | Comporate Menlity No. ! Limitad Liabilty | U17120GJ2009PTCI584 11

Hentification Ma. of canporate deitor

5. | Address of the registered office
and principal office {if any) of

473310, H K. STREET, BEGAMPLIRA,
ZAMPA BAZAR, SURAT GLUARAT, INDIA-

carporate debtar 355003
4. | Dale of casure of Insalancy 251003023
Resolution Process {ordar recenad on ZAM02023)
7. | Liquidasan commencameant date of 25102023
conporate dedbor {order recatved on 28M1002023)
8. | Mame and registration number of Mr. Pragnesh Mahendrabhai Jagasheh
the insobaancy profassional acling Regn. Mo

IBEVIPA-DOHIP-PO221 B2020-2021/1 3456

Address: Cfice 302, 3 Fioor, Viaynagar, Gate
MNo-1, Kaura Gate, Ring Read, SI0S Hospltal,
Sural- 355007, Email: jagashethiBgmrail com

as liguidador

4, | Address and e-mail of the liguidator
as registered with the Baard

104 Addrass and e-mail to ba w=mad for
carmespondanca with tha liguidator

Addrass: Orifice 302, 3 Floor, Jagasheth

& Coo, Miman Bhawan, Wiaynagar, Gata Noo
1, Mejura Gale, Ring Riaad, SIDS Hospital,
Surat- 385001 . Emait iguidaiion arpisiiigmal com

11| Lasi dabe for submission of claims 241172023

Milice i5 hareby given that the Maticnal Company Law Tribunal, Ahmedabad has ordered  the
cammencement of lquidation of tha Arplta Filaments Private Limited on 25102023,
Thea stakaholders of Arpita Filaments Private Limited ara barsby called upon $a submit their claims
with proafon or bedare 241172023, to the Sgudaior et $he address mentioned sgainst item Mo 10
The firancial crad®ars shall submil theif caems with proal by eleclroms means anly. All albar
corditors may submil e cldms with the peoal inpersen, by pastarby seclromnc means
Submissian of false ar misleading proafaf dams shall atiract panalies,
In tase a stakebokler doas not submit ils daEns during the hquidalion procass, the daims
submilled by such a slakaholder during this corporale inseinency resolulion process under tha
Ingobvency and Bankrupley Baard of India {Insahvency Resolulon Process lor Corporale Parsans)
Regulations, 2016, shal be desimed o be su brmitled under seclion 38,
Submissian of {8lse or misleading proafaf dams shall atiract panalies,
r. Pragnesh Mahencdrabhal Jagashem
Lisquictatar, In B matbar of Ampita Filamenls Privale Lid,

Duate; 3 Q0% Riagn.Na: IBELPA-CD1IP- POZ21952020- 202115458
Placa: Ahmedabad AFA Mo A8 4EET2050324M1 05527 Vakd bl DAT324
POSSESSION HNOTICE
{Tor immovable property)

Whereas,

The undersigned being the Authorzed Officer of INDIABULLS HOUSING
FINAMCE LIMITED (CIN:LE5922DL2005PLCA36029) under the Securitisabon
and Reconstruction of Financial Assets and Enforcement of Secunty Interast Act,
20002 and in exercise of powers conferred under Saction 13 (12) read with Rule 3 of
the Securily Inlerest (Enforcerment) Rules, 2002 issued Demand Maobice daled
20.04 2023 calling upon e Borrowsrs) MAULIK DINESHEKUMAR FPAREKH,
PINKAL PAREKH AND DINESHEHAI PAREKH ALLAS DINESH AMRATBHAI
PAREKH to repay the amount mentioned in the Notice being Rs. 42,71,684.66
iRupeas Forty Two Lakhs Seventy One Thousand Siz Hundred Eighty Four
And Paise Sicty Six Only] against Loan Account Mo, HHLENROQ496341 as on
13.04.2023 and nvleres! ihereon wilkin B0 days from the date of receipl of he Said
Peobice.

The Borrower|s) having failed o repay the amount, Nelice ig hereby given 1o the
Borrower(s) and the public in gensral that the undersigned has taken Symbolic
Fossesslonofthe property described hersin below in exerciss of powers conferred
on himunder Sub-Saction {4) of Section 13 of the Act read with Rule 8 of the Sacurity
Inbarest {Enforcemeant) Rules, 2002 on 26,10,2023,

The Borrower{s) in parficular and the public in general is bereby cautioned not to
deal with the properly and any dealings with the progerty will be subject 1o he
charge of INDIABULLS HOUSING FINANCE LIMITED for an amdaunt of
Rs. 42,71 684 66 (Rupees Forly Two Lakhs Seventy One Thousand Six
Humdred Elghty Four And Paise Sixty Slx Only) as on 13.04.2023 and infereat
theraon.

The Bomrowers' attention is invitad io provisions of Sub-Section (8) of Section 13 of
the Actin respect offime available, ioredeem the Secured Assels

DESCRIPTION OF THE IMMOVABLE PROPERTY

ALL THAT RIGHT TITLE AMD INTEREST OF PROPERTY BEARING FLAT N
L-05, ADMEASURING ABDLT SE.7ESD, MTRS., OMTHE GROUMD FLOOE M
THE SCHEME HKHNOWN A5 "KAUTILYA APPARTMEMT® FOR MNEW
GOKULMNAGAR COOPERATIVE HOUSING SOCIETY LIMITED VIBHAGH-2 (OLD
MEW GOKULMAGAR COOPERATIVE HOUSING SOCIETY LIMITED)
CONSTRUCTED O LAND BEARING FINAL PLOT MO 168 OF T.P. SCHEME NO.
3. NEW SURVEY NO. 181 OF JODHPUR (OLD SUBVEY MO, 1121 OF
VEJALFUR), SITUATE, LYING AND BEING AT MOJE: JODHPUR OF TALUKA
VEJALPUR, IN THE REGISTRATION DISTRICT OF AHMEDABAD AND SUB
DISTRICT OF AHMEDABAD-4 (PALDI), JODHPUR, AHMEDABAD-380006
GUIARAT. BOUNDARIES OF THE PROPERTY

EAST : FLATMO.L-G/G WEST
MORTH : ASOPALAVPARTYPLOT SOUTH

. ADESHAPARTMEMT
o FLATNO. L-Gf4

Sdi-
Suthorised Officer

INDIABLILLE HOUSING FINANCE LIMITED

Date : Z26.10.2023
Place: AHMEDABAD

ce o

financialexp.epapr.in

&l No Name of the Bormower Hew Sale Dale New EMD Date

1 | Manish Jagdish Bijarniya 10.11.2023 09.11.2023

2 | Triok Gopal lal Rao 1 tottaos | veirzoz
Date: 31.10.2023 N Authorized Officer,

Place: Rajkot

] GUJARAT POLY ELECTRONICS LTD.

i CIN.L21308GJ1989PLCO12743
Regd. Difice: B-18, Gandhinagar Electronic Estate, Gandhinagar-382029 , Gujarat
Telephone: 7935333658, E-mail: gpel@kilachand.com , Website: www.gpelindia.in

EXTRACT OF STANDALONE UNAUDITED FINANCIAL RESULTS
FOR THE QUARTER ENDED SEPTEMBER 30, 2023
[T im Lakls)

Quarter Ended Year Ended |

30092023 30-06-2023|30-09.2022 | 31032023/
Unaudited | Unaudited | Unaudited | HAisdited

41544 | 503.08 §83.63 | 204088
32 66 72,18 J08.18 | 52087
3266 12,18 J08.18 | 52087
J2.66 12,18 3700 | 517.68

(Indian Bank)

Particulars

. | Tedal Inceena from Operations
. | et Profit for the pemad hefore Tax
. | Met Profif for the pemad after Taz

. | Total Comprehensive Income for

tha perind |Comprizang Profitliloss|
tor the period (after Tax| and Other
Comprehensive Income {after Tas)|

5. | Equity Share Capital
B. | Earnings Per Share ol T 10/- each)

B55.00
0.39

855,00
0.84

855,00
340

855,00
6.20

| dnot annusksed) Basic and duted

al Tha abave financiad results have bean reviewad by the Audit Committes and thereafter
approved by the Board of Directors ot the company at their respective meetings held on
Dctober 30, 2023, The Statutory Auditors of the Company have reviewed Unaudited
the financial results as per Reguiation 33 of the SEBI Listing Ob&gation and Dischosume
Requirements) Regifation, 2005,
bl The unaudited financial results for the quarter and half year anded Septembar 30,
2023 have been preapred m accosdance wath the Compansas (Indian Accounting
Standards) Rues, 2005 [Ind A% prescribed under Section 133 of the Companies Act,
2013 and other recognised accounting practices and policies 1o the extent applicable.
] The above is an extract of the detailed format of Unaudited Ouarter ended Financial
Results filed with the stock exchange under Regudation 33 of the SEBI Listing
Obhigations and Disclosure Requirements) Regulations, 2015, The full farmat of the
(uarter ended Fmancial Results are aveilable on the Stack Exchange wehsite:
wiwrwy hseindia,com and our company website: srww.gpelindia.in
On Behalf of Board of Directors,
For Gujarat Poly Electronics Ll'mistﬁii
AHMEHTA
Managing Director
DIN 00005523

Place ; Mumbai
Date : October 30, 2023

do 3oy @EIET | Udhana Magdalla Branch - Sunrise Resdency,
Bank of Baroda | [ihna Magdalle Road, Bamrali Road, Surat, Gujarat - 395007,
& %= & | Phone No. 0261-2637011, E-mail ; udhnami@bankofbaroda.com

Appendix - IV [See rule 2(1)] POSSESSION NOTICE

Wherzas, The undersigned being the authorized officer of the Bank of Bareda under
tha Secuntisation and Reconstruction of Firancial Assats and Enforcement of Security
Imterest Act, 2002 (54 of 2002) and in exercize of powers conferrad under Secton 13(12)
rizad with rube 3 af the Security Interest (Enforcemant) Aules, 2002 issued a demand notice
dated 11,08,2023 calling upan the : Mrs. Misha Shyamdev Sharma and its Guarantor Mr,
Shyamdey Shrigopal Sharma to repay the amount mentioned in the notice being Rs.
7,65, 381.84 a5 on 03.08.2023 + un appSad interast there on + Legal & other Expanses
within G0 days fram the date of receiptof the said notice

The Barrgwers having failed to repay the amount, notice is hereby given to the
Barrowers and tha public in general that the underssgned has taken Symbofic Possession
of the property described herem balow in exercise of powers conferred on him under sub-
section [4]) of section 13 of Act read with rule 8 of the Security Interest Enforcement) Rules,
2002 on this the 27" day of Dctober of the year 2023

The Borrower in partscular and the public in ganaral is hereby cautioned not to daal
wiith thee property and avy deatings with the property will be subject to the charge of Bank of
Baroda, Udhna Magdalla Brameh for an amount Re, 765 381 84 as on 03082023 + un
applad intarast thareon + Legal & athar Expanses.

The Barrawes's attertion is invited to prowisions of sub-section (8] of section 13 of the
Act, inrespectof time available, to redesm the secived assets,

All tha right, title and interest in Flat Mo. 303 |an 3rd Floor], edmaasuring 1002 sg. fts. with
proportivnata undrvided nchoate hara adm. 26.116 5q. mirs. i land below in bulding
knowmn as “Silicon Avenue”, No. A”, with all appurtenances partaining thereto, standing
on fand bearing Block Mo, 145 D, Sub Plot No. 2, ling, being & stuated at Village -
Chakthan, Tal, Palsana, Dist. Surat, Property in the nare of Mrs, Misha Shyamider Sharma.

|{For immovable Property|

DESCRIPTION OF THE IMMOVABLE PROPERTY

Udhana Maygdalla Bramch : Surdise Resudency,
Udhna Magda¥a Road, Bamroli Aoad, Surst, Gujarat - 395007,
Phoane Ma, 0261-2637081, E-mail ; udbmami@bankofoaroda.com

E;mmw

Bank of Baroda

Appendio: - IV [See rale 8(1)] POSSESSION MOTICE

(For Immavable Property)

Whereas, The undersigned being the authonized officer of the Bank of Baroda undes
the Sacuritezation and Reconstruction of Financial Aszets and Enforcement of Security
nterest Act, 2002 (54 of 2002} and in exercise of powers confarrad undar Section 134132
resad waith rule 3 of the Security Interest (Enforcement) Rules, 2002 issued a derand notice
dated 25.08.2023 calling upan the : Mr, Vikashkwmar Ashvinbhai Patel and its Guarantor
Mlr. Rakeshbhai Narottambhai Patel to rapay the amount mentiocned in tha notica being
Rs. 14,21,802.20 a5 on 25.10,2022 + mterest from 07.09.2022 + Legal & other Expenses
wathin 60 days fram the date of receipt of the said natice.

The Bomowers having failed to repay the amount, natice is herehy given ta the
Eorrpvars and tha pubbc in general that the undersigned has taken Symbodic Possession
of the property described hesein below in exercise of powers conferred on bem under sub-
saction 4] of section 13 of Act read with rule 8 of the Secunty Interest (Enforcement] Rudes,
2002 on this the 27" day of Detober of the year 2023,

The Boerower o pasticular and the pubc in generad 15 heraby coutbaned nol 1o deal
wilth the property and any dealings with the property will be subject te the charge of Bank of
Barada, Udhna Magdalla Branch for an amount Rz, 14,21, 80220 85 on 25102022 +
intarest from 07.09.2022 + Legal & other Expenses.

Thee Borrower's attention i imated to provisions of sub-section (8} of sectson 13 of the
Act, inrespect of time available, io redeem the secured Bssets,

All the piece and parced of Plot No, 166 +167, Total adm. about 648 sg.its, Le, 60,32
Gg.mirs. of Maa Anandi situated on the land bearing R.5. Mo, 838 & 87304 i.a. Block No.
148 pf the Village - Deladva, Taluka - City [Choryasip District Surat. Froperty o the nams of
Mlr, Wikashkurmar Ashwnbhad Patel, Bounded by ;- North - Plot No. 165, East 218 5q R Soc
Irtarnal read of Society South : Plot Mo 167padi remaining place, YWest : Plot Ma 208 & 209
paiki place. Sy,
Authorised Offices, Bank of Baroda

APPENDIN IV [Son rube Bi1}]

Whereas, Tha undarsigned baing the autharzed offcer of the Bank of Baroda undes the
Gecuritisation and Raconstruction of Fingncial Azsets and Endorcemant of Security Imterast
At 2002 (54 af 2O02) and in exencise of powers conderved under Section 13002) read wih rule
3 of the Security Interest (Enforcament) Rules, 2002 kssued a demand notice dated 26062023
calling wpon the Me Ashwinbhai Bhimjibhai Kathiriga and M Arunabes Ashwinbhai
Kathiriya and I's Guaramtor Mr. Bharatbhai Gabhrubhai Korat 1o repay the amaun
manticned in tha notice beingio Rz, 19,43,406.78 as.an 26,06, 2023 + un apphed mtarast there
on + Legal & ather Expenses within 60 deys from the date of receipt of the said notica,

The Brerownes hasng Faked 1o repey tha amaurt, nalsce = haneby geven 1o the Bamowers
and the public in ganeral that the undersigned has taken Symbolic Pessession of the propsry
described harain helow in exercise of poveers confermed on him under sub-section {4) of s2ction
13 af Act resd wath rul 8 of the Secunty Imerest Enforcement) Rules, 2002 on ths the 257 day
of Dctober of the year 2023.

The Barrawer in particular and the public in general is hereby cautionad nat to deal wath
the praperly and amy dealings with the progerty will be sebject fo the charge of Bank of
Baroda, Kapodara Branch for an amownt of Rz, 14,43, 406.78 as on 26.06.2023 + un applied
intereat thene on + Lagal B ather Expenses

The boeroweer’s attention i% invited to provisions of sub-section (B8] of section 13 of the
Act, inrespect of timea available, toredesm the secured assets.

POSSESSION MOTICE (For bmmaovable Preperty)

All that piecs and parcel of the proparty bearing Flat Ba. 201, having built up erea 3903 sq.
mitrs., along with undivided inchoate wndemeath tand on 2 Floor of *Building Mo. A7 of
‘Shreapad Avenue”, constructed on lend beaning Rea. 5. No. 17672 it's Block Mo, 2028, TF
schame Mo, B0 [Puna), Final Plot No. 748 of Moje - Puna, Ta. Surat Csty, Dist, Surad, stands
inthe name of b Ashwinbhai Bhimeagihhai Kathinys. Bounded by :- East = FP Mo, 69, Weat !
Road, North:EF Mo, 32, 48, 57, 5, Sowth : RBoad.

Sdf-,
Date : 25.10.2023, Placa : Surat Authorised Officer. Bank of Baroda

DESCRIPTION OF THE IMMOVABLE PROPERTY

Date - 27.10.2023 Sdr~ Date - 27.10.2023, Placa : Surat
Place : Surat Authorized Officer. Bank of Baroda
h’_ﬂlﬁ w Kapodara Branch : Jay Complex, Upper Graund Floor, Q & i w Kapodara Branch : Jay Complex, Uppar Ground Floos,
Bank of Barada | @p. Hirabaug Circle, Kapodera, Varachha Main Road, Bank of Baroda | Poe. Hirabiaug Cirche, Kspodara, Viarachha Main Road,
—— Surat - 335004, Phone : D261-2545425, 2545424, Surat - 385006, Phone : 0261-2545475, Fh45424,
ﬁ i) 2 | E-mail : kapodac@bankalbaroda,cam e m E-mail : kapodad@bankofbarada.com

APPENIMX |V [5ee rele B]1)|

FD s s E E S l u ” N DT I I: E iFor bmimovabls Préparty)

‘Whareas, Tha undersigned being the authorizad officer of the Bank of Baroda undar
the Securitesation and Reconstruction of Financial Assets and Enforcement of Secusity
Interest Act, 2002 {54 of 2002) and in axencise of powears conferred under Section 13(12)
read with rule 3 of the Secarity Interest {Enforcement) Rules, 2002 issued a demand matice
dated 20.06.2023 calling wpon the Mr Vitthalbhai Gobarbhai Bhojani and Mrs.
Manizhaben Vitthalbhai Bhojani to repay the amount mentioned in the notica baingto Bs.
22.78.927.68 8s on 20.06.2023 + un applied interest thera on + Legal & other Expenses
within 60 days fram the date of receipt ol the sai natiee

The Bomowers having failed to repay the amount, notice is hereby given to the
Barraweers and the pubhc n general that the undersgried has taken Symbalic Passession of
tha property described herain bebow in axarcise of powers confered on him under sub-
gection (4] of section 13 of Act read with mile & of the Security Interest Enforcement] Rules,
Z00Z on this the 25" day of Dctober of the year 2023,

Thee Besrower in particular and the public in general is hereby cautioned nat 1o deal
with the property and any daalings waith the propecy will be subjpect to the chargs of Bank of
Baroda, Kapodara Branch for an ameant of Rs. 22,78,927.68 sz on 20.06.2023 + un
appsed interest there on + Legal & other Expenses

The Boavoneer's attention is invitad {o provesions of sub-section [8) of section 13 of the
Act, inrespectol time available, to redeem the secured assets,

Al Right Titke &nd Imtarest bn Flat Mo, 502 Built Up Area Admeasuning 50,50 Sg. Mtrs On
&th Floar, Tesgether With Undiadied Proparbonate Share In Undemesth Lasd of Building o
G of "Silwer Crest” Constructed On The Land Baaring Block Mo, 213 [Rav. 5. Mo 180) TR
M. 60 (Puna], P Mo, B5 of Village : Puna, Sub District: Sweat City, District: Surat. Property
in the rame of My, Vitthabai Gobarbhas Bhajani, Mrs. Manishaben Vitthalbhai Bhogn
Bounded by - East: FP Mo 96, West - T.F Road, North: T.F Read, South : EF No. B Sy

Date : 25.10.2023, Place : Surat Authorised Officer, Bank of Eamd;

35 IR Union Bank of India, Regional Office Junagadh, MEGA E - AUCTION
({1 Union Bank 3.4 001, Milestone building, Zanzarda Road, Zanzarda Chowkdi, Junagadh - 362001 SALE NOTICE
T B Ph. : 0285 2990183, E Mail:cb8834rec@unionbankofindia.bank (For sale of Immovable Properties)
E Auction Sale Notice for Sale of Immovable Assets under the Securitization and Reconstruction of Financial Assets and Enforcement of Security Interest Act 2002
read with provision to 8 (6) of Security Interest (Enforcement) Rules, 2002.
Motice is hereby given to the public in general and in particular to the Borrower's and Guarantor's, that the below described immavable property morlgaged / charged to Union Bank Of India (Secured Creditor), the possession of
which has been taken by the Authorized Officers of Union Bank of India, will be sold on “AS IS WHERE 13", "AS IS WHAT IS", and "WHATEVER THERE |8" basis, for recovery of respective dues mentioned hereunder against the
secured assels mortgagedicharged to Union Bank of India, from respective barrower(s) and guarantor(s). The detail of terms of sale have been uploaded in the website. The reserve price and eamest money deposit is shown there
against each secured asset, The sale will be done by the undersigned through e-auction platform provided here under:
Last date of depositing EMD : On or before the commencement of e-Auction + Date and time of Auction : 16.11.2023 from 12.00 AM to 05.00 PM
Branch Name & Name of Reserve |EMD of Iiu}i' Bid Account detalls for
g b the Borrower/ Guarantor & Description of the properties price | property Increment| depositing EMD :
% amount Quistanding (inlakhs) | {InRs) | Amount | Alc Mo. & IFSC CODE
4 | UBI - Veraval Branch (531413} Residential House Building constucted on Land 42 03 Sq, Mirs. of Plot Mo, 39 Paiki, East - Modh side | 1674 167400 | 10,000 314101980050000
M/s Khodal Dhara, Proprietor Mr. Bharat Dhanji Dalki, of Gamtal 3. Mo. 229 to 241 of Veraval, Situated at Street No. 02, Dolatpress area City Vieraval, Taluka : UBINOS31413
Mr. Bharat Dhanji Dalki, Mr. Pravinbhal Jethalal Khoraba [Co-0bligants) Weraval District - Gir Sompath = the name Mr. Bharat Dhanji Dalki. Boundaries : East - Road, West : Mr. Ramesh Kumar
Rs. 25,83,109.19 as on 31.05.2021 and furthar mlarest al contraciual rate & cost | Property of Ansuyaben Durlabhji Joshi, North ; Road, South ; Property of Daraji Nitaben Choudhary
2 | Veraval Branch (531413) All that Part and Parcel of the Immovabie Property of Non-Agricultural Land situated at Vitage 1| 2700 | 270,000 | o000 | Meb. 70008 40350
Wiz Madhav Trading Co. Prop. - Mansukhlal Bhailal Suchak [Borrower) Garakhrmandl, Ta. - Sulrapada, 5. No. 38005 Acer 0.04 Guntha Land [Sq. Mirs. 40500} and Bounded as
Mr. Chandu Mathurdas Adhiya (Guarantor) under : On or towards East : Property of Jiva Jodha, On or towards West : Vada of Bhikha Mala, Onor
A Rs. 56,22,317.58 as on 31.08.2022 and further interest &t contrachual rale & cost lluwa.rds Harth - Vada ﬂf_'*'_ﬂ@[‘ﬂ i.ﬁra On or tfﬂriﬁ_shnyth Veraval- HuduH_H-::-aﬂ
;) Allthat Part and Parcel of the Inmovable Residential Property on Plot Mo, 14 Paiki, Eastern SH:IE 15.07 150,750 | 10,000
Land 5q. Mtrs. 46. 787 of Property Known as "Kolaba® siluated al Near Railway station, T. P, Schema
Mo. 2, Final Plot Mo, 28, under Limit of Vieraval Patan joint Muncipality Ta. : Veraval Dist. Gir Somnath,
and Bounded as under : East : Plot Mo. 15, Girdharial Harjivan, West : Res. Building Plot No. 14
Paiki, North : 6.10 Mts. Wide Road South : Plot No. 21
4 |UBI - Veraval Branch {531413) Allthat part and parcel of the Residential Land and Building at Revenue Survey No. 2411, Plot £.33 83,300 10,000
Mahendra Jivabhai Dalki (Borrower) Mr. Chimanbhai Jivabhal Gadhiya {Co-| MNo. 34, Block No. 8, Umiya Nagar, Mear by Bal Mukund Society, Admeasuring 57.40 Sq. Mirs. Village
Obligant) _ - Galiyavad, Taluka : Talala, Dist. : Gir Somnath in the nama of Mr. Dalki Mahendra Jivabhai,
Rs.17,78,912.10/- a5 on 01.01.2019 and further interest at contractual rate & cost Bounded as Follow : East : Road, West : Common Plot, North : Block Mo. 7. South : Block Mo, 9
g |UBI - Veraval Branch [531413) All that part and Parcel of the Property belonging to Mr. Vijaybhai Parbatbhai Ram, Industrial 15,63 3,66,500 10.000
Mis Madhav lce & Cold Storage, (Prop. Mr. Vijaybhai Parbatbhai Ram) Land & Building situated at Revenue Survey No. 93 paiki, Near Indian Oil Petrol Pumg, Village -
Mr. Hamirbhai Karsanbhal Selanki (Co. cbligant) Gadu, Taluka - Maliva Hatina, Dist. -Junagadh, Admeasuring area 607-50 3q. Mirs. bounded as
Rs. 24,96,871.00 as on 11.07.2018 and further mterest at contractual rate & cost | ynder: East: Agri Land of 5. No. 93 paiki, West : Land of Hurbhai Alishai and way, North : 14 ft. way
then land of Rambhai Karadiya, South : Agr. Land of 5. No. 93 paiki
g |Veraval Er;?m:h [531413} ) Residential House Building Known Block No. 1, Consfructed On Land Sq. Mir. 7840 Of PlotNo. | g.11 81,100 10,000
1) Mr. Ismailbhai Mohmadbhai Kesur {Borrower) 13 paiki Old Gamial Area of Village : Talala, Situated At Patel Chora, Village : Talala, Ta. : Talala, Dist.
2) Mr. Karimbhai Ganibhai Tavani (Co-obligant) Gir - Somnath And Bounded As Under : East : Public Way, West : Land of Plot No. 13 Paiki, North
Rs. 26,07,056.12/- as on 30.04.2021 and furlher interest al contractual rats & cost |. Property of Block No. 2, South - Plot Mo, 13 Paiki
7 | Veraval Branch [53_1413]_ Residential Land and Building Known Block No. 2, Constructad on Land Sq. Mir. 64-60 of Plot|  §.43 64,300 10,000
1) Mr. Ramesh Punjabhai Gohel (Borrower) No.13 paiki, Old Gamial Area of Village : Talala, situated at Patel Chora, Village : Talala.Ta. : Talala,
g::lﬂruhﬁjr::::a_l E::I:la\-bﬁu ﬁxa_l Gssshigand Dist. : Gir- Somnath and Bounded as under : East : Pubbc way, West : Land of Plot No. 13 paiki,
iptiir o ookt e North : Public way, South : Property of Block Mo. 1
Sio Mr. Lakhmanbhal Jivabhal Dari AT Pory.
Rs. 24,86,148.20 as on 31.03.2021 and further interast 21 contractual rate & cost
g | UBI - Veraval Branch (531413} Residentlal House, constructed on Land Sq. Mtr. T4-00 of Piot Mo, 13 Paiki, Southemn Side of M. A, 10.43 1,04 850 10,000
Mr. Sandipbhai Bhagwanbhai Zarer (Borrawer), Mr. Kalpesh Bhagwanbhai Land Survay No. 325 of Village : Bhalpara, Taluka ; Veraval - 362 266, Dist. | Gir Somnath, Gujaral.
Jarer (Co-applicant), Mr. Wijay Parbat Ram (Co-Obligant) Froperty Cwmed by Mr, Sandipbhai Bhagwanbhai Jarer, Bounded by : East : Plot Mo, 12, West ;6.0
Rs. 15,59,102.42 a5 on 31.03.2021 and further mierest af condraciual rate & cost | Mir Widen Boad, North : Plotno. 13 Paiki, South : N_A. Land of 5. No. 326
g |Junagadh Branch (e-AB) (B26278) 1. Residential Land and Building belonging to Mr. Dameodarbhal Pragjibhal Goslya Situated in| 42,14 421400 | 10,000 262711580050000
1) Mr. Mukesh Dam-l& Euh!iadiya . R. 5. Mo. 1183/3 & 1193/, Plot No. 13 & 14, Bai Area, Kharva Road, Mangrol Bandar, Muktupur UBINOB2G2TE
2) Mr. Damodarbhai Pragjibhal Gosiya : Road, Mangrol, Dist. Junagadh. Land Admeasuring 208 Sg. Mir. and Bounded by : East : 5. No. M. Gurpreet Singh
Rs. 86,11,586.02)- as on J0/09/2020 and further interest at contractual rate & cost | 11931, West : PlotNo. 12, North: PlotNo. 6 & 7_ South : 6.00 Mtr. Road Mob. 94176 56725
10 2. Land and Building - Open Plat balonging to Mr. Mukesh Dama Sukhadiya Situatedin R, 5. No. | 1554 1,565,400 | 10,000
1193/3 & 119314, Plot No. 4, Bai Area, Kharva Road, Mangrol Bandar, Muktupur Road, Mangrol, Dist.
Junagadh. Land Admeasuring 104.60 Sg. Mir., Builtup area 157 .60 5q. Mir. and Bounded by : East
: PlofMo. 5, West: PlotMo. 3, Nerth : Cther Property, South : 6.00 Mir. Road
11 3. Land and Building - Residential Cum Commercial Building belonging to Mr. Mukesh Dama| 4372 1,357,200 | 10,000
Sukhadiya Sifuated in B 5. Mo, 3603 Mear Kharva Samaj Office & SBI, Bandar Road, Mangrol, Dist.
Junagadh. Land Admeasuring 49.16 Sq. Mbr, Builtup area 4916 Sg. Mir. and Bounded by : East:
Foad, West : Other Property, Morth : Other Froperty, South : Other Property
12 4. Land and Building - Commercial & Residential Building belonging 10 Mr. Mukesh Dama B2 80,200 10,000
Sukhadiya Situated in B. 5. No. 3608, Near Kharva Samaj Office & 5B, Bandar Road, Mangrol, Dist.
Junagadh. Land Admeasuring 28.74 Sg. Mir, Builtup area 49.16 Sq. Mtr. and Bounded by : East :
Foad, West : Other Property, North : Other Property, South : Road
13 | Porbandar Branch [302608) All That Part and Parcel of Residential Property belonging Mr. Rajubhai Babubhai Kothari,| 949 94900 | 10,000 | 026021980050000
Mr. Rajubhai Babubhai Kothari (Borrower) Situated at Vill. Chhaya, Tal. - Porbandar, bearing Chhaya Revenue Survey Mo, 259 and 260 paiki, UBINDIOZE08
Mr. Devabhai Chanabhai Odedara {Guarantor] Plel Mo, 32 palki, Parl-F. Easlern Part ils land adm Sq, Mirs. 48-80 of “SHtaram Nagar” and Bounded Mr. Jai Prakash
Rs. 12,92,027 as on 28.06.2018 and further interest at contractual rale & cost by : East ; Land of PlotNo. 38 & Common wall, West : Land of Plot No. 32 paiki parl-F. North : Land of Ramchandani,
Plot No.33, South : 7-50 Mirs wide Commaon Road - M. 8770042157
14 | UBI - Porbandar Branch {902608) All the Part and Parcal of the Residential Property belonging to Mr. Rajubhai Sajanbhai Keshwala| 4787 178,700 | 10,000
Mr. Rajubhai Sajanbhai Keshwala {Borrower) Slo Mr. Sajanbhai Ranmalbhai | and Mrs. Ashaben Rajubhai Keshwala, situated at \illage : Khapai, Taluka : Porbandar, Bearing
Keshwala, Mrs, Asha Raju Keshwala (Co-applicant) WO Mr. Rajubhai Revanue Survery No. 50 paiki, Plot No. 43 Sourthen part of Shital Park, Land Admeasuring €2.91 Sq.
Sajanbhai Keshwala, Mtrs., Shital park, Pombandar - 360575 and Bounded by : East : Land of Plot MNo. 48 paik, West :
__|Rs. 13.48.754.00 s on 28.10.2018 and fur inferestat confractual rae & cost_| Common Roa, North: Land of PlotNo. 48 pai South: .50 Mys WidscommonRoad
15 | UBI - Porbandar Branch (902608) All that Part and Parcel of the Residential Property belonging to Ms. Ushaben Ehamjlhhau ﬂl'l-l!'l'ﬂjl 11.80 1,18,000 | 10,000
Mrs. Ushaben Shamjibhai Sheraji (Borrower), situated af Village : Khapat, Taluka - Porbandar, bearing Revenue Survey No, 21 Paiki, Plot no. BB Paiki
Mr. Manishbhai Savdasbhai Bhadarka (Co-Ohligant) Part - A& Paiki, Sub Part Mo 88/A72, Land Adm. 33-47 Sq. Mirs. Ravi Park, Porbandar - 380 575 and
Rs. 13,38,011.00 a= on 03.06.2018 and further interast at contractual rata & cost | Bounded by : East : Land of Plot no. B8 Paiki Parl 88/A-1, West : Land of Plat no. BE Paiki Part 83/A-3,
| Maorth : 6 Mirs. Wide Commeon Road. South : Land of Plotno. 38 Paiki Part B and B8/A-4
Terms and conditions of the E - Auction as under .
1. Details of Encumbrances over the property as known the Bank: Not Known, 2. Interested bidder are requested to registar their detail with service provider hitps:'www. msticecommerce.com/auctionhome/ibapiiindex.jsp
by submission/verification of KYC documents and transfer of EMD in WALLET must be completed well in advance at least two days before auction date, 3. Authorized Officer/Bank/ E-Auction Service Provider will not be
liable for any delay/failure for verification of KYC documentsifailure to transfer EMD in Wallet. 4. EMD to be deposited in Global EMD Wallet through MEFT/RTGS/Transfer (after generation of Challan from
https:/imstcecommerce.com/auctionhomefibapifindex.jsp) 5. For downloading further details, process compliance and terms-conditions, please visit (a), (b) Website address of service provider
https./iwww.mstcecommerce.comfauctionhomefibapifindex.jsp, https.www.ibapl.in, hitps:/'www.unionbankofindia.co.in. Where "Guidelines are available with educational video, 6. For further details contact Union Bank
of India, Regional Office, Junagadh, Mr. Shiyaram Prashad (M. 81879 60178). 7. The terms and condition shall be strictly as per provision of the security interest Rules (Enforcement) Act, 2002
SALE NOTICE TO BORROWERS /| GUARANTORS
This may atso be treated as notice wir 8(6) of Security Interest (Enforcerment) Rules, 2002 fo the borrower/s and guarantos/s of the said loan about the holding of E - Auction Sale on the above mentioned date.
Date : 27.10.2023, {In The Event Of Any Discrepancy Between The English Version And Any Other Language Version Of This Auction Notice, The English Version Shall Prevail) Authorised Officer,
Place : Junagadh Union Bank of India
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CIN:L65990MH2010PLC240703

Website: homefirstindia.com Phone No.: 180030008425
Email ID: loanfirst@homefirstindia.com
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